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Shri C. D. Pande: May I know if
the countries which have signified
their adherence to the tenets of Panch-
sheel practise the same in the con-
duct of their internal affairs within
their own country?

Shri Jawaharlal Nehru: The tenets
of Panchsheel do not refer to internal
policies; they refer to external poli-
cies.

Shri B. 8. Murthy: May I know
what steps are being taken to popu-
larise the ideal of Panchsheel in all the
countries, whether any pamphlets
have been printed and given in other
languages?

Shri Jawaharial Nehru: In some
languages various pamphlets have
been distributed.
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Some Hon. Members: In English also.

Shri Kanungo: (a) and (b). The All-
India Khadi and Village Industries
Board, and its successor the Khadi
and Village Industries Commission
have set up area-offices, sub-stations
and model apiaries in the six States.
Two tables indicating the progress
regarding establishment of sub-sta-
tions and apiaries, production of
honey and number of bee-kecpers
covered by the programme in these
States are laid on the Table of the
Lok Sabha. {See Appendix III, an-
nexure No. 1]
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Shri V. P. Nayar: 1 want to know
whether the State Governmenits are
making a systematic collection of wild
honey in order to ensure that the
contractors do not adulterate it and
sell 1t as adulterated honey?

Shri Kanungo: I have no informa-
tion about the efforts of the State
Governments 1n this regard.

Shri Bishwanath Roy: May I know
whether India 1s in a position to ex-
port honey as a result of the deve-
lopment of bee-keeping?

Shri Kanungo: Our internal con-
sumption requires much more honey
than is produced.

Shrl Dasappa: May I know whether
the Government have meade a survey
as to the best places where this in-
dustry could be rehabilitated?

Shrl Kanungo: I have said it is a
question not of rehabihitation. The
limitations are climatic and availa-
bility of forage.

Shri Dasappa: [ want to know the
places where this industry could be
well established.

Mz. Deputy-Speaker: Where suitable
temperature prevails and where the
conditions are favourable.
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Shri Kanungo: And forage is avail-
able.

Shri Daszppa: Which are the places?

Shri Kanunge: Mysore is one of
them.
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State Trading Corporation of India
Limited

*677. Shri S. C. Samanta: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether it is a fact that the
State Trading Corporation of India
{Private) Limiteq has experienced
transport and other difficulties in the
matter of export of certain goods
abroad;

(b) if so, what are those goods; and

{c) whether contracts entered into
with foreign countries for the export
of these goods are to be renewed
every year?

The Minister of Commerce (Shri
Eanungo): (a) and (b). The export
potential of certain bulk commeodities
like mineral ores, handled@ by the
State Trading Corporation is limited
by rail/port capacity available, Some
transport difficulties are sometimes
experienced in the movement of bulk
goods like ores etc.

(c) The Corporation hes a large
number of contracts for the export of





